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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
WESTERN ZONE BENCH, PUNE

lll.

AT PUNE
APPEAL NO.150 OF 2025
PRAKASH VAGADIYA APPELLANT
V/s
SEIAA GUJARAT & OTHERS RESPONDENTS
ADDITIONAL AFFIDAVIT OFAPPELLAN.I’P%’}: 0
MAY IT PLEASE THE HON’BLE TRIBUNAL: - ;’( o |

AN &
-‘\!}._ -“:_:__ ’__ _. /
[, PRAKASH VAGADIYA, aduIt Occupation: business, havmg addrf,ss z O /
“‘-—-—.__.___.--'_,"_':‘

Chakar, Taluka Bhuj, District Kachchh 370020, do hereby state on solemn

affirmation as under: -

‘1. I say that I am the Appellant in the present case. The Hon’ble
Tribunal. I say that during the course of the hearing on 12" January
2026, the Respondent No.1 had stated that they have sought details
from the Forest Department regarding the communication submitted
by the Appellant regarding the distance of the quarry of the
Appellant.

2. I further say that the Forest Department vide its letter dated 12
February 2026 have certified that the quarry of the Appellant lies at |
a distance of 1.2 kms. Copy of the letter dated 12" February 2026
alongwith the coordinate sheet is annexed hereto and marked as

ANNEXURE - A-1 colly.

'@wL hi4p?

K. K. GALA
NOTARY
_GOVT OF INDIA

|
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3. I say that in lieu of the letter of the forest department, it is prayed
that the present case thus be remanded to the Respondent No.1 to be
considered for reappraisal.

4. 1 say that whatever stated hereinabove is true and correct to the best

of my knowledge, information and beliel.

Solemnly affirmed at | Z.  on this _fQ_bday of February 2026.

| (BQLML \"l:iﬁ

Deponent

‘\oTA RPY

K. K. GALA X
caMARHITALL
KUTEH

REGD MO
. 22308/2020 /

SOLIMNLY AFFIRMED
BEFQRE ME
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NOTARIAL ~ NOTARIAL . NOTARIAL *  NOTARIAL ‘NOTA
| AN i - 3 \ NOTARY.

- : @/ : R GOVT. OF INDIA

TR &k (R agg g )
T RIS L i s, 2723000

) .‘, ' - I GaTe:-..fJ:?:,l.?R.’..?a 28

|;l{\’tl- K GALA

The Notary public dose not assume any
responsibility liability for legality of any
contents of documents, identity of
executors/ witnessed identifiers and
fulfiment of any legal requirements

NOTARIAL . "NOTARIAL  NOTARIAL NOTARIAL  NOTARIAL
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o eaflel o, uinddl, N Hleilofl
C%¥-5U9, 3900041. Fmuil: rlobhujsouthrangea@gmail.com

SULS -0/ YU /R.C/ G ey~ G /R0RU-RY cll. €2 / @2 /2075,
uld,

Dipali Tank, -A- Oll

DTk . ANNEXURE-A-1 Colly

SEIAA{GUIARAT).

(AW - Authentication & confirmation for Distance letter/NOC Issued vide letter no. kafjama
na/te.09/1189/2025-26,dated 30/09/2025 and letter no kaf]amana!te.uwns,'zms.
26,dated 27/05/2025 to shree prakaas Hiraji Vagadiya. W% USSR, ALY, ud e ¢

(@12 3.03-00-00 wude] Wolet [@rctizell Bict2a] YLl U Gttt
HESL - (1) Mdell letter no. SEIAA/GUJ/Gen-195/38/2026, D1.07/02/3025.
() ottt 529 yd dol [AeUdLA%-5U9ell UALS - ol %Mat/3 ¢ e92u-25
dl.R1/0%/202U.
(3) UAell WA of u/%Ho1 /3R, cll.R¢/0C /202U,
Aot Guset Qv voad weuaaie] 3, A% : SR, ALy, U4 ook ¢ Qa2 3.03-
00-00 BURHL @Rl eds gu vislly wlesiell e, ordz Rstot wal wollos Wid, 5%
a2l slRlelloy Hiyr sRal A, Gset Gt YU el W3IBS, 5US Clel A, Gf%-5u9etl UA(S -
G/ YHA/2.9R/13939-30,c11.31/03/20082 §5121eHs wellulad wiuani wdd . gt olleid

Wuqqlaj %, Authentication & confirmation for Distance letter/NOC Issued vide letter no. ka/jama
na/te.09/1189/2025-26,dated 30/09/2025 and letter no ka/jamana/te.09/325/2025-26,dated 27/05/
2025 to shree prakaas Hiraji Vagadiya wectd Heel(V)auon uxell 2% 2de wiwiz YAl elud
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TRANSLATION OF ANNEXURE-A-1-colly
Range Forest Officer's Office

Bhuj South Range, Ghanswandi, Forest Colony

Bhuj Kachchh-370001. Email: rfobhujsouthrange@gmail.com

No. B/JAMAN/Te.9/694-95/2025-26 Date. 12/02/2026

To,

Dipali Tank,

Member Secretary,

SEIAA(GUJARAT).

Subject-  Authentication & confirmation for Distance letter/NOC
Issued vide letter no, ka/jama na/te.09/1189/2025-
26,dated 30/09/2025 and letter no
ka/jamana/te.09/325/2025-26, dated 27/05/2025 to shree
prakaas Hiraji Vagadiya, Village: Chakar, Tal: Bhuj,
Dist: Kachchh survey no. 8area Hec 03-00-00 aare

certificate regarding distance from forest area

Reference:- (1) Your letter no. SETAA/GUJ/Gen-195/38/2026,

Dt.07/02/2025.
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(2) Deputy Conservator of Forest Kachchh East
department Bhuj Kachchh Letter No. :-

B/jaman/te.9/9125-26, Dated 11/02/2025.

(3) Our Letter No. A/Jama/332, dated 29/09/2025.

Please be informed in the above subject that, black trap mining quarry
lease has been approved at Moje: Chakar, Taluka:- Bhuj, Survey No. 8
Area Hac 03-00-00 aare Geologist, Geology and Minerals Department,
Kutch. Positive feedback has been provided by Chief Conservator of
Forests, Kutch Forest Circle, Bhuj-Kutch, by letter no.

B/Jaman/te.12/13736-37, dated 31/03/2006,

In this regard I hereby state that Authentication & confirmation for
Distance letter/NOC Issued vide letter no, ka/jama na/te.09/1189/2025-
26,dated 30/09/2025 and letter no ka/jamana/te.09/325/2025-26, dated
27/05/2025 to shree prakaas Hiraji Vagadiya, also with proof was
demanded along with reference no. (1) showing that the certificate of
how far the forest area which has been verified, along with certified map
certifying that how far the requested survey number is from the forest

area has been requested from the reference letter.
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As per attached references and proofs along with certified maps showing
that Forest area is 1.2 kilometres away from the demanded area at Moje:

Chakar, Taluka:- Bhuj, Survey No. 8 Area Hac 03-00-00 aare.
Annexures:- As mentioned above
Range forest officer
Bhuj South Range Bhuj-Kachchh
Copy to:-

Deputy Conservator Forest Officer, Kutch East Forest Division, Bhuj-

Kutch is informed in accordance with your letter with reference (2).
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